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The Deputy Minister of  Railways 
and Trttsîrt (i»liri Alacesaa):  (a)

and (b). No, Sir.

PuRCHA at OF MYSOKB RlCB

305. Shri  Thimmalab: Will  the
Minister of Food and AgdeulUure be
pleased to state:  ' '  ’ .  '

. . (a) wheHier  the Mysore ̂ Go\ferh- 
ment offered their surplus rice to tĵe 
Central Government for purchâ; ^

(b) if  the  quantity that has 
been offered for purchase; and  - *

(c) whether Government  propose 
to purchase the same?

The  Minister  of  Africultnre 
<Dr« P. 6. Deshmiikh): (a) ô (c). The 
Government of Mysore have offered 
their surplus stocks of 25,000 tons rice 
and the Centre have agreed* to  take 
over this quantity.
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doAL Labour .

307. Shrt K. ». SodWH: Wttl  tlw
Minister of Labour be pleased lio stm:

(a) what ate the agencies W to
suggest and put uj) schem̂̂s for wel­
fare and housing of Coal labour̂ and 
(̂) to finally<sancti9n tliam;  *  , ■.

(b) the total cost of ĉh schemes
(i) put np and (ii) satictloned during
1953-54;
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. (c) the  total  amount of savings 
made out of. the Fund  during the
above year; and

(d)  the total savings at the credit 
of the fund?

The Minister of Labour (Shri K. K. 
Oesai): (a) (i) The different  Coal- 
Helds Sub-Committees, the Coal Mines 
Welfare Commissioner and the Minis- 

ti7  Labour.

(ii) The Vice-Chairman of the Coal 
Mines Labour Welfare Fund Advisory 
Goitimlttê, the Chairman and  the 
Oovemment of India.

(b) (i) Rs. 50,47,000/..

(ii) Rs. 27,85.000/-.

(c) Rs. 72,55,000/-.

\  id) Rs. 4,35,35,000/..

Watch and  Ward  Staff

308.  Shri K. C. Sodhia: Will  the
Minister of Railways be  pleased to 
state:

(a) the total expenditure ihcurred 
by Government on the Watch and

 ̂ Ward Department of the Indian Rail­
ways during 1953-54; and

(b) the number of employees of 
this Department proceeded against (i) 
di|>artiii«ntaUy and (ii)  in Criminal 
Courts for thefts or hicitement there­
to ‘Of goods in * diarge of Railway 
during the same year and with what 
results?

The Deputy Mlniifer df  Ilafi#ari 
and Transport (Shri Alagenin):  (a)
Rs. 3*25 crores. approximately.

(b) (i) 1830 of whom  1725  were 
punished.  It has been decidê  pot 
to take any action against 27.  The 
cases of 78 are beins Jlnalisod.  *

(ii)  368 of whom 46 were convicted, 
167 were acquitted and 155 cases are 
pending trial.
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